
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,24th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7595/2017 BHABANANDA GOSWAMI
            Versus
THE STATE OF ASSAM and 5 ORS.

MR.B D GOSWAMI
MS.H DEKA
MR.S BORTHAKUR

GA, ASSAM
MS. R GOGOI
MS. D DUTTA

2 I.A.(Civil)/816/2020
in SAO/3031/2020

BANK OF INDIA AND ANR
            Versus
AMOLAK CHAND SURANA AND 11 ORS

MS D CHAUDHURY
MR A K PAUL

MR B SHARMA

WITH
SAO/3031/2020
(Filing Number)

BANK OF INDIA AND ANR
            Versus
AMOLAK CHAND SURANA AND 11 ORS

3 I.A.(Civil)/819/2021
in MACApp./2922/2021

SRI TARUN DUTTA @ ARUN DUTTA
            Versus
SRI ANJAN GOGOI AND 2 ORS

MR. S K TALUKDAR
MS. S T BOKTH
MR. D BANIA

MR S DUTTA (R-3)
MS. S. MOCHAHARI (R-3)
MR. S DUTTA (R-3)
MR S DUTTA (R-3)

WITH
MACApp./2922/2021
(Filing Number)

SRI TARUN DUTTA @ ARUN DUTTA
            Versus
SRI ANJAN GOGOI AND 2 ORS (F)

MR. S K TALUKDAR

4 MACApp./789/2022 MOKSHED ALI @ MOSHED ALI
PARAMANIK
            Versus
THE DIVISIONAL MANAGER, UNITED
INDIA INSURANCE CO. LTD. AND 5 ORS.

MR. A ROSHID
MS. T BEGUM

MR. M A SHEIKH (R-6)
MR. K K BHATTA (R1, R2)
MS. M CHOUDHURY (r-5)
MS. A BEGUM (R-6)
MR M H CHOUDHURY (R-6)
MS F INTAZ (R-6)
MS C BORAH (r-5)

5 RSA/51/2023 ROHINI KUMAR MAZUMDAR AND ANR.
            Versus
ON THE DEATH OF DEBENRA KUMAR
CHOUDHURY, HIS LEGAL HEIR SMTI
MAMONI CHOUDHURY AND ORS.

MR. A SATTAR
MR. R SARMA
MS. S D SAIKIA
MR T MAZUMDAR
MS DIPALI DUTTA

6 WP(C)/427/2024 SMT. NANDA DAS
            Versus
THE STATE OF ASSAM AND 5 ORS

DR G J SHARMA SC, AFDC

7 Crl.Pet./673/2024 SMT. SONIYA DEVI
            Versus
THE STATE OF ASSAM AND ANR.

MR. A B SIDDIQUE PP, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010224132017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051502020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051472020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049002021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048992021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227892022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236902022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010008852024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115912024


8 WP(C)/1276/2024 SHILPI DAS
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. FIRUZ KHAN
MR U CHAUDHURY
MR. ABHIJIT MENA
M. GLORY
P. NATH
Q. KIBA
K. SUMI
MS LITO AWOMI

GA, ASSAM
SC, BTC
SC, FINANCE

9 WP(C)/2018/2024 NRIPEN BARO AND ANR
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR B P BORAH
MR P J DUTTA
MR H MAZUMDER

SC, HIGHER EDU
SC, BTC

10 WP(C)/3014/2024 RAVI RAJAN TIWARI
            Versus
THE UNION OF INDIA AND 3 ORS

MR. D DAS SR. ADV
MR. K MOHAMMED
MR P R SARMA

MR M R ADHIKARI(R-1)
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
3) MR. T ISLAM 12-12-2024 To 31-01-2025
4) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
5) MS. S CHAKRAVARTY 20-01-2025 To 30-01-2025
6) MR. S R RABHA 20-01-2025 To 24-01-2025
7) J SHARMA 20-01-2025 To 27-01-2025
8) MR. R GOSWAMI 20-01-2025 To 20-02-2025
9) MR. R DE 22-01-2025 To 26-01-2025
10) MD. B HUSSAIN 21-01-2025 To 27-01-2025
11) MR A H TOUFIQ 21-01-2025 To 27-01-2025
12) MR. M K SHARMA 22-01-2025 To 28-01-2025
13) MR. R P KAKOTI SR. ADV. 20-01-2025 To 31-01-2025
14) MR R GOENKA 22-01-2025 To 24-01-2025
15) MR A GOENKA 22-01-2025 To 24-01-2025
16) MR. U K BORTHAKUR 22-01-2025 To 24-01-2025
17) MR. M DUTTA 23-01-2025 To 28-01-2025
18) MS. D GHOSH 22-01-2025 To 24-01-2025
19) MR S C PANDIT 23-01-2025 To 30-01-2025
20) MR. B K DAS 05-02-2025 To 28-02-2025
21) MS. P DAS 05-02-2025 To 28-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010044972024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010071992024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010111532024

